ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)
Tuesday, 26 July, 2016/ 04 Shraavana, 1938 (Saka)
No. 65

Sub: DETENTION OF MEMBER

Hon’ble members are hereby informed that the following message has been received
from Deputy Commissioner of Police, South East District, New Delhi.

“ Hon’ble MLA Sh. Amanatulla Khan, Okhla Vidhan Sabha Area, has been
arrested today (24.07.2016) in case FIR NO. 726/16 u/s 509/506/308/34 [PC P. S. Jamia
Nagar. New Delhi and shall be produced in the court of Duty MM. Saket Court, today.

Prasanna Kumar Surdevara
Secretary
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